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Factories (R & D Departments)  are 
same as ore fixed for the same class 
in other  Government  Organisation 
like CSER, NGL, etc.;

(b) if the pay scales are not  the 
same, what efforts are being  made 
to bring them on the same level;

(c) whether it is a fact that Scien­
tific Advisor to Ministry of Defence 
received a representation  dated 4th 
November, 1978 from Glass Blowers

Rcsea rch and Development Organisation

C.S.I.R......................................................

N C L...................................................

(b) Pay scales in Research and De­
velopment Organisation are generally 
not inferior to those in CS1R and NCL. 
However, along with some other cate­
gories the Expert Classification Com­
mittee is studying and evaluating the 
job content of these posts. Job Des­
criptions/Specification have been sub­
mitted to them by Research and  De­
velopment Organisation.  The Expert 
Classification Committee is to corelate 
with the suitable grade laid down by 
the Third Pay Commission.  The re­
commendations of the  Committee m 
regard to Glass  Blowers for Research 
and  Development  Organisation are 
awaited.

(c) No  representation  of  Glass 
Blowers of ERDI, Pashan, Pune of 4th 
November, 1978 has been received in 
the Office of Scientific Adviser to the 
Minister of Defence.

(d) Does not arise.

Production of Documentary Film on 
Veer Savarkarji

1122.  SHRI R. K. MHALGI: Will the 
Minister of INFORMATION  AND 
BROADCASTING be pleased to refer

of ERDI, Pashan of Pune (Maharash­
tra); and

(d)  if so, what action have Govern­
ment taken in that regard?

THE DEPUTY  PRIME MINISTER 
AND MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM); (a) The pay scales 
of CSIR, NCL and Research and De­
velopment Organisation of Ministry of 
De'ence are not the same as is evident 
f.’om the scales given below:—

Chief  Glass  Asstt.
Glass  Blower  Glass 
Blower Blower

Rs.  Rs.  Rs.

.  550—yoo  3O0—560  330—480

• 55°— 9°° 3f'°—640  aGo—350 

.  380—640

to the reply given to Unstarred Ques­
tion No. 4358 on 20th December, 1978 
regarding Documentary Film on  Veer 
Savarkarji and state:

(a) whether the Director of Films 
has completed the research work to 
produce a documentary film on  Veer 
Savarkarji;

(b) whether the Directorate of film 
have taken into considerations  the 
various suggestions made to the Min­
istry and some institutions and indi­
viduals in respect of the said documen­
tary;

(c) if so, the details thereof;

(d) whether Government have ap­
pointed or propose to appoint a panel 
of consultants to examine the script 
of the said documentary; and

(e) if yes,  names  of panel  of 
consultants?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) The Director  of  the 
Film is preparing a  detailed research 
report on the material collected by him 
from several sources.
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(b)  and (c). Yes, Sir. Several impor­
tant persons have made  suggestions 
which have been taken into considera­
tion.

(d)  and (e). As usual,  the  Films 
Division will have a consultant or sub­
ject specialist lor the production of the 
film on Veer Savarkar.
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Representation by Employees of 
F.AC.T.

1124.  SHRI VAYALAR RAVI:  Will 
the Minister of PETROLEUM, CHEMI­
CALS AND FERTILIZERS be please! 
to state:

(a) whether Government have  re­
ceived any representation from  the 
employees of FACT about the expan­
sion diversifications of FACT; and

(b) if so, what are the steps taken 
in this matter?

THE MINISTER  OF PETROLEUM, 
CHEMICALS  AND  FERTILIZERS 
(SHRI  H.  N.  BAHUGUNA): (a) 
ies, Sir. The employees of FACT have 
represented to the effect that the com­
pany’s 1 roposal for setting up a capro- 
lnctum plant should be approved.

(b)  the Techno-economic aporais;J 
of the company’s proposal to set up 
facilities for the manufacture of capro- 
lactum is on hand.

Vacant Post of Judges of  High 

Courts

1125.  SHRI VAYALAR RAVI: Will 
tbe Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS  be pleased to 
state:

(a) how many posts of judges are 
vacant in different High courts:

(b) the reasons for the same; and

(c) what are the steps taken?

THE MINISTER OF LAW, JUSTICE 
AND  COMPANY  AFFAIRS (SHRI 
SHANTI BHUSHAN): (a) There were 
28 vacancies of High Court Judges in 
different  High  Courts  as on 23rd 
February, 1979-  Besides 15  posts 
r̂ ntly created with effect from  the 
dates they are filled, have yet to  be 
filled.

(b)  a:id (c). A majority of  these 
vacancies are of recent origin.  Eight 
appointments  have  been approved. 
Proposals in respect of  four  other 
vacancies have been received from the




